
 

IN    THE    HIGH   COURT    OF   MADHYA   PRADESH
AT JABALPUR

BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,

CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VINAY SARAF

ON THE 15th OF OCTOBER, 2025

WRIT APPEAL No. 3020 of 2025

DR. K.L. PAWAIYA ( KISHORILAL PAWAIYA)
Versus

THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:

Shri Anand Kumar Sharma - Advocate for the Appellant.

Dr. S.S. Chauhan - Government Advocate for Respondents/State.

ORDER

Per: Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

Learned counsel for appellant submits that appellant is aggrieved by an

observation contained in the order dated 22.09.2025, whereby the

representation of the appellant against the transfer, was rejected. He submits

that there is an observation that appellant has misused his powers that he was

exercising. He submits that there is no basis for recording this finding and

pursuant to dismissal of writ petition, the respondent authorities are taking

departmental action against the appellant. He further prays that reasonable

time be granted to appellant to join the place of posting.

In view of the above, this appeal is disposed of granting time to

appellant to join the place of posting on or before 27.10.2025. 
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It is further clarified that in case any departmental action is initiated

against the appellant, the appellant would be at liberty to defend the same

and the authority shall consider the departmental action without being

influenced by order dated 22.09.2025 and mere dismissal of writ petition of

the appellant which was primarily against the transfer of the appellant. The

appellant would be at liberty to initiate appropriate proceedings against any

departmental action inter alia suspension as well.
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